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PUBLIC NOTICE

I ] |Thisis to inform the general public that the Certificate of - J
era o K Bt Lo e Aulhonses Bersan s o kngrramaicas sl | Registration bearing No. 770, issued by IRDAI in the ‘l - '
Aihartead Trade Exchange Registration | | name of Ambaasi Insurance Broking LLP, has been lHTEH NATIONAL DAY oF %
Humbers of Address of Authersed Person : : ; P .
Prcn e gl Authorised Person surrendered. Any parson having any objection or claim in -
GUSA gusal  ftEERERBBIIL_| g6 5 TIRUPATI MAGAR - 2 respect of the above may contact the undersigned within ) oo
SHUBHAMGIRI | SHUBHAMGIR T 1;_“1 |'I AMTARJAL AD0PUR 7005 7 dar’rs fromthe date of puh“ca”nn. of this notice.
Piease nole hat above menton Aulhonsed Pessan {AP) & na | ; e Wit Us, ANy e . -
HE::;;EWEBEL;%,:;EB?MHSLE;5.-,:,,”,15;';5,}_ arﬁhgﬂccing?ﬁkﬁgf:ﬁe&r';:::.1::!T5rflﬁ'f:lr; Contact : Mr. Rahul - 7208489641 21st March, 2026
v lianiles Tor arvy sch deiling, Incase of any quenes far the Tangacions Bl dak, raesions ane requesied
1a Inforen Kotak Secunties Lid. witnn 15 d&ta from e date of this natifcatian, tling which if shalt be
deamed that thera exists no queries aganst tha abova mentonad AP
Kilak Secudlies Umited. Registerad Offce: 27 BEC, C 27, G Bleck, Bandra Kurla
- Complex, Bardra (E), Mumbal 400051, CIN; U9999aMH1994PLE 13405, Teephane
!'-Il: +22 1¢3:|[I[IIII:' Fs.'e Mo +22 £1132430. Websiia: wew kalak com | waw kalaksecurfies.com,
(Eaet MU 600031 Telnghana tey 42555825 SEB! Rugieiabon S ALZCOAZ001ST N o FORM B
{Easgl), Mumba $00057, A ismatio B K]
SE. BSE, . MSE, NCX & NGDEX), AMF ARN (1164, PHS. INPODOCOOZ5E, and Research Anyal PUBLIC ANNOUNCEMENT
Tglf?jlglﬂ: JE&}.‘L‘:&D,I:.-EE-E:] hir-.lcg}mrlfz %?;:-IEILF' E-l;r'llllllﬂ Hipeid ".-||TI:,:-3 D:I.Ii:_.. Iy, |l'|,!|'l 1 IHl!.[!l’ {HEQU[E t_il:lrl' 12 Df th‘E‘ |r|5|:l|"||'E'n|:::!||' End Eaﬂhmp’[ﬂy E-Glﬂrd I:If ninmmens Dy nl Fameis
India {Liguidation Process) Regulations, 2016) F orests
FOR THE ATTENTION OF THE STAKEHOLDERS OF a
BLIZZARD CERAMICA LLP and Economies
o RELEVANT PARTICULARS
#i'ﬁ Eii Race Course Road Branch : 51, |Particulars DETAILS
Bank of Baroda Shop Mo. 26,27, 28,3031, The City Canlre, 1. |Mame of comorals deblos BLIZZARD CERAMICA LLP
B Broga (i Amgrapa Cema, Retya Road, Rejot-360007 2. |Date of meorporation of corporate  |09.09.2020
POSSESSION NOTICE (For Immaovable Properyiies) | |osbioe
(s par Appendix IV read with e 5[1) of the Security Interest (Enforcement) Rules, 2002} 4. [Aulhonty under which corporale  |ROC, Ahmedabad AT = ) )
sttt i bl Sk ot bl e L & The number of trees outside the forest area in the state increased from 39.75 crore in 2021 to 44.35 crore
Whereas the undersigned being the Authorzed Officer of the Bank of Baroda S bt s in 2025
under the: Securifization and Reconstrection of Finarcial Assats and Enforcemend of 4 Eu”:_"?m'e m??_ti!':_:"l':" ! Liméted AAT-T432 iy
Securty inferest (Second) Act, 2002 and in exercise of powers conferred under Section Leability ld;n&m.;..mn Mo, af . .
1312 read with Rule 3 of the Security Interest (Enforcement} Rubes, 2002 issued a COParase dednar o o T i B L E - el Eoule :
Demand Nolice Daed 03.12.2025 caling upon the Borrowers Ms. Divyani| || 5 |Addwss of the ragistered ofice and|SURVEY NO 8371, 8372, B3/3 AND 8374, & To make Gujarat greener and for a prosperous future, the total budget of Forest and Environment
Anilkumar Tanna {Borrower), Mr. Anilkumar Mohanlal Tanna (Co-Borrower) and principal office (i any) of corparata |LUNSAR ROAD, OPF BHOJAPARA. 8 -A mwm m!#ﬁfﬂﬂmﬂiﬁiﬂmﬂfm hﬁﬂﬂm
Mrs. Hetal Anilkumar Tanna {Guarantor) to repay the amount mentioned in the nofice fabior MATIONAL HIGHWAY JE, TPARDA, RAJKOT — = ' — '
beaing Rs. 20,47 638/ + unappliad int, pending fram 03.12.2025 + Legal Charges + WANKANER, GUJARAT INDIA, 36362 z ,
other expenses - recovery i any (Say Rupees Twenty Lakh Forty Seven Thousand & (Date of cloae of Isavency Y7 03,9056 & Under the ‘Ek Pad Maa ke Naam-2.0' campaign, 10.96 crore saplings were planted/distributed in the state
Six Hundred Thirty Elght * unapplied int. pending from 03.12.2025 # Legal Charges Resolution Brocess
;U'J;';E:EIWHEES-rE:;n'..'.;r‘,-:[m-.!,- b bbbt b b 7. |Laguidation commencament date of |17.03.2026 {Order of copy racenad on *mtha?ﬂaﬂﬂtﬁv ﬁé Hﬂl gro 'ﬂ.'lfﬂ‘l"ﬁ Plﬁlﬂ : &ﬂﬂﬂr’h Hﬁ‘lﬂ ﬂ’-hnt' ] EEH" *ﬁ nf%u}ara l. w asta ﬁ:ﬁﬂﬁ
» ol ] - T T rs il R Tl =1 ..:'-'.L b S R 2 AL L ™ ."-'d-."."."'." '-. AT T ol T e S T e R R i . .
The Borrower having faied to repay the amound, nofice is hereby given o the ROFOGNE HEOT = = Lt ) =
Horrower and the Public in general that the undersigned has taken Possession of the 8. {Name and régestrabion !"”"mfrf' hr. Rajender Pal Chandel _
property described hersin below i exsrcise of powers conferred on him under sub- |hEI_!’IE{Jd|;§E'.~' prafessional acting Eﬁ'ﬁ?ﬂlﬂﬂz'lF R & The Chharidhandh wetland area in Kutch district declared as the state's fifth
section (4] of saction 13 of the Act read with Rule 8 of the Security Interest Enforcement i3 [T APAUMSIP-N | el iz c-gUe iy 141 : :
Rules, 20020n this the 16th day of March of the ysar 2026. g |Address and e-mai of he T71E. Pocket -4, Mayur Vinar, Phiags-1, New RamsarSite (elland ot intsraations! importaice)
The Barrowsd Guarantors/Mortgagors in parlicutar and the Public in general s liguidstor, a5 registered with the  |Dalhi, East, National Capsal Teriéory of Delhi
hersby cauboned not to deal with the properly and any dealings with the properbes will Board 110081 ln”ﬂﬂﬁuﬂ E'.!l rrdri'ﬂp{m were planted across 34,300 hectares under territorial whg in the state's
b subject 1o the charge of the Bank of Baroda for an amount Bs. 20,47 638/- 4 rpehandel ip@gimiall com * ﬁi EF Fh ﬁ'
un_appliad inl. pending frarm 03.12.20025 + Legal Charges + ciher expenses - racovery 1] 10. |Addvess and e-mad 1o be used for |171E. Pocket -4, Mayur Vihar, Phasa-1, New ' rﬁma
any (Say Rupees Twenly Lakh Forty Seven Th”“““"f" Hundred Thirty Eight + carrespondence with tha liguidator |Delhi, East, National Capétal Terntory of Delhi _
B A pencing rom (51288 + g Chavpesrofier Seroe eie R 1003 = .y @ During 2025-26, the state covered 39,295 hectares under plantation through departmental and farmer-
The Borrower's atlantion is invited to provisson ol sub-section (8) of seetion 13 af - —— : Ilnfdllﬂ:apun.blﬁ'zﬁrdfg,.;n‘,an.n-:lrr: oriented models of the Social Forestry Scheme
theAct, mrespect oftime available, Lo redeem the secured assets 11, |Last date for submission of ciaims |16.04 2026
T crabhia Drn o Watica i herehy ghven thatkihe Nalicnal Company Law Tribunal Akmedabad Bench, has ordened
Description Of The Immovable Property Zire L MR s i : b e
the commiencament of quidation of the Blizzard Ceramica LLP on 17.03.2026. (Copy of ordes = ONServi cos and build a
Equitable Mortgage bearing Registration No. 4364 Dated 13.08.2015 Registara at | | recervad by the Liquirator on 20,03 2026) : *H“mm movement-plant trees to fight climate change, conser es and build a
Sub Rogistrar Rajlot - 4, A Tenament on Land of Sub Plot No. 2 Paiki Adreasuring at Tha stakehoiders of Blizzard Ceramica LLP ae hereby called upon 1o submil their NEI[]EHI im
32.70 5q. Mirs, of Revenue Survey Mo, BE2 Paiki of Village Raiya of Rafkal Taluka and claims wilh proaf an oe belore 16.04. 2028, to the Aquidator at the address mentioned against ilem
Boundaries : Morth ; Property of Sub-Plot Mo 2 Paii, South : Property of Sub-Plot Mo 10
Mo, 2 Paiki, East : Property of Sub-Plol No. 3 Paiki, West : Prvate Walk Way The financial creditars shall submit their ciaims with proof by elactronic means anly. A1 ofher
Date : 16.03.2026, Authorised Officer, cred®ars may submit the dams with the proalin parson, by postor by eleclronic means K . ,
Place : Rajkot BNk of Barods Submissian of fatse or mislsading proofal daims shal attract penalties, Our forests are the fnunﬂalinn of a strong economy and a 5.u5tamahle lutur?. Let's unite :
Name and sgnature of liquidatar to plant more trees and build a greener, more prosperous Gujarat for generations to come
Sdi-
RajmdarPT_Ehlle - Shri Harsh Sanghavi, Hon'ble Deputy Chief Minister, Gujarat
iquidator
Duade: 20.03.2026 IBBUPA-O02IP-NO1220/2022-2023/14135 .
Phace: Ahmedabad Email: Liquidation blizzard@qgrnall com For more details of Forest Department . h

Call Helpline No. 1926
‘  Give a Message/Whatsapp/Missed Call

- on 8320002000

Scan QR code for
more details

ARB Surat, Address : Tulsi Market, Ring Road, Maan Darwaja, Surat - 395002,

Authorised Officer : Rahul Kumar, (M) : 7859011911,
..m Tt Lm Union EE.'"E Email ID : arb.surat@unionbankofindia.bank.in

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice of 30 Days for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 read with proviso to Rule 8(6)9(1] of the Security Imterest (Enforcement) Rule, 2002,
Motice is hereby given to the public in general and in particufar tothe Berrower(s) and Guarantor {s) that the below described Immovable Properties mortgaged / charged to

FOREST AND ENVIRONMENT DEPARTMENT, GOVERNMENT OF GUJARAT

the Secured Creditor, the possession of which has bean taken by the Authorized Officer of Union Bank of India [Secured Creditor), woll be sold on "As is where i5”, "As is what
157 and "Whataver there is" on the date mentionad balow, for recovery of duas ez menhaned heraumder fo Union Bank of India from the balow-mantionad Borroweeris) & l g )

Guarantor|s); The Reserve Price and the Eamest Maney Deposit are also mentioned hereundar: Ly — -t{‘a {:ll ‘

HILLETS = S ey A o
DATE AND TIME OF E-AUCTION : 10.04.2026 (FRIDAY) FROM 12:00 NOON TO 05:00 P O Duseriers o At Py

Branch Name, Union Bank of India, ARB Surat, Talsi Market, Ring Road, Man Darwaja, Surat - 395002, SR R T S

Address b Contact No.| Authorised Officer : Mr. Rahulkumar (Mobile No. 7859011811). H‘w"'" r'-""‘-

.-"" .

MName of the Borrower & Guarantor's - Mr. Bharatbhai Bhikabhai Dhanani (Borrower), Amount due ;- Rs. 26.48,568.25 as per Demand Natice

Mirs. Ashaben Bharatbhai Dhanani [Co-Borrower] & Mr. Chandubhai Gopalbhai Sasani (Goarantor] | datad 31082025 with further interest, cost & expanses. o [HI“Et Mahutsau

Property No. 1 :- All that piece and parcel of the immaovabis property bearing Feot No. 75, admessoring 38.70 5q, Mirs, with proportsonate undivided inchoate share of | ' -’"Tiatﬂ rﬂl Farme rum

Foad, and COP 48_40 in Shiv Vatika Bow House, with all appurtenances pertameng tharato oo kand bearnmg Revanue Survey No 60 Block No.54 bng bairg and situated at '1"# " | -~ '

Village: Mankana, Sub-District: Kamrej, District; Surat. {Dwned by Mr. Bharatbhad Bhikhabhai Dhangni),
@ Type of Possassion—Symbolic Possession @ Details of encumbrances over the property, as known to the secured creditor, if any: None

12026 g & ; !_ rij.

!MHLF!-GI_lEhIHHhI:!IﬂlULH!‘I]‘IEJH;HE. i e |

® Heserve Price - Bs. 19 29 500,- & Earnest money to be deposited - Rs. 1,95 9505

Mame of the Bomrowar & Guaranter's ;- NM/s. Kuber Enterprise, Proprietor - Mr. Chirantar Shantibhai Jadhaw Amoaent due ;- Bs. 1,41,04,259.28
(Borrower], Mr. Chirantar Shantibhai Jadhav (Proprietor of M's Kuber Enterprise] |Borrower), a5 per Darmand Naotice dated 31.08.2025
Mr. Chirag Rameshbhai Patel (Guarantor] & Mr. Vivek Rameshbhai Patel [Guarantor) with further interast, cost & expensas

Sumevﬁnn{!n Nu 4824-A, Hampura faluka -Choraysi; Surat. E-u-um:led I}'-.- East: Ftlng Roed, West Er!-tn.r. FasaneEr [Hiice F-.Ir:- 5 4—142 I"ul-nr'{h Lift, South .Jman m:arke:
| Owenied by M, Chirantar Shantsbhai Jadhay),

#® Type of Possession—Physical Possession ®  Details of encumbrances over the property, as known to the secured creditor, If any: None

@ HReserve Price - Rs. 13.21.750/- #® Earnest money to be deposited - Rs. 1,32,175/- Shfi ] itl.ll]hﬂi uaghﬂﬂi

Mame of the Borrower & Guarantor/s ;- Rajput Fabrics Private Limited [Borrower), Amount due - Rs. 52.85,784.01 as per Demand Mofice Hen'ble Minister, Agriculture and Farmers Welfare, Co-operation,
Mr. Sandip Avinash Singh Rajput {Director & Guarantor] & dated 30.06.2025 with further interast, cost & expenses. Animal Husbandry, Cow-Breeding, Fisharies, Protocal, Govammant of Gujarat
Mrs. Pooja Sureshbhal Pandya (Director & Guarantor)

Property Mo. 3 ;- {Dwned by Mrs. Pooja Sureshbhai Pandya)

Immovabla Proparty bearing Plot Mo, 165, Adm. 60.89 Sq. Mtrs. in Ambiva Nagar bearing K. 5. No, 2611, Block No. 25 at Viage-Pardi Kande; Taluka-Choryasi, Dist. Sural.
Immuovable Property bearing Plot Mo. 166, Adm. 60.89 Sq. Mtrs. in Amnbiya Nagar bearing B. 5. No. 26/1, Block No. 25 atVillage Pardi Kande, Taluka- Choryasi, Dist. Surat. Shri Rameshbhai Katara
Immovahle Property bearing Plot Mo, 167, Adm. 60.89 Sq_ Mtrs. in Ambiya Nager bearing R. 5. No, 26/1, Block Mo, 25 at Village- Pardi Kande, Taluka- Choryasi, Oist. Surat.
Immovabla Propary bearing Plol Mo, 168, Adn. 60,89 Sq_ Mtrs. in Ambiyva Nagar beanng K. 5. No. 2671, Block No. 25 at ViBage-Pardi Kande, Tatuka- Chonyas, Dist Surat,
Immovable Property bearing Plot Mo, 163, Adm, B0.89 5q. Mtrs. in Ambiva Nagar beering R, 5, Mo, 261, Block No. 25 a1Village-Pardi Kande, Talka- Choryasi, Dist, Surat,

Ham' e Ministar of STate, Agncualidne and Farmers Welkane,
Co-operation, Animal Husbandry anid Cow-Braeding, Govermment of Gugarat

Immovahbla Property baaring Plot Mo, 169 PAIKI [on tha Eastern side), Admeasuring 73.33 5g. Mtrs. in Ambeva Nagar bearing B8, Mo, 26/1, Block Mo. 25 at Village - Pardi ) )

Kande, Taluka - Charyasi, Dist. Surat, Protective shield for a healthy body - Millets

® Type of Possession - Physical Possession @ Details of encumbrances over the property, as known to the secured creditor, if any: None

Mame of the Borrower & Guaranter/s ;- Mr. Sanjaybhai Makanjibhai Vasani (Borroweer| Amount due - Rs. 73,00,138.87 as per Bamand Motice ﬁ::ﬁ_'l'l g!ﬂ::t;ilzl.sﬁhl}:‘. gggd;&:lﬂwﬂ?énﬁéﬁﬁﬂéaﬁ. E[mlIEIIIE ﬂijr|1gBT & boosts P O S WA The best arain for a healthy Iifa
dated 31.03 2025 with further interast, cost B axpenses. d Ilﬂplilﬂl.'lng digestion Bnergy iave:s

Property Mo. 4 - All that part and parced of immovable property being residential premises bearing Plot Mo. 538, Admeasuring 100,42 sg, mirs, |Block MNo. 103/58 as par
KJPER) a1 rasidential housing society known &5 "SHARANAM BUNGLOWSE" together with undivided proporticnate share in the undermsath land admeasurng area 57.99
50, mirs, alongwith common passage, parking etc. situated and constructed at MLA, Land bearing Block No, 103.(01d Biack Mo, 731 of Revenue Survey No. 78 & 77 Paiki, at
Paie Villaga: Nansad, Sub-Dist. —Kamrej, District; Surat. (Owened by Mr, Sanjaybhal Makanjibhal Yasam),

® Typeof Possession - Physical Possession @ Details of encumbrances over the property, as known to the secured creditor, if any: None LHUI’IL‘l’I iﬂ M’Imﬂﬂﬂbﬂﬂ, as well as ﬂfgﬂ“iIEﬂ iI'I 1& Hllﬂiﬂipﬂ| cnlpﬂlﬂtiﬂﬂﬂ

& Reserve Price - Rs. 29,48 450/- # Earnest money to be deposited - Rs. 2,94, 845/

=] 21-22 March, 2026 (& From D9:00 AM to 10:00 PM & Sabarmati Riverfront, NR. Vallabh Sadan, Ahmedabad

Mame of the Borrower & Guarantor’s ;- Mr. Bharat Bhagvandas Karia Amoont due - Rs. 25,97,321.80 as on Surendranagare. .-

01.02.2024 with further interest, cost b expenses. MO o= o ccenanacan, i reeee=e-n Mghsana
Property No. 5 := All that piece and parcal of the immovable property bearing Flot Mo, 44 (As per Revenue Recards Flot No, 444/44) Admeasunng area - 251,35 5q. Gandhidhame---------------. : Ta,
Mitr. abong with construction area admeasuring 92.80 Sq. Mtr, of Residantial Project knowen as “Amrelis”™ situated on the fand beanng R.5. No. 444, 345, 445, 448, 449, ; E: 3 ] =k ’ * Gandhinagar
452, 453, 455 & 457 afterunitization Block No. 344 of Village - Moje Khapariya, Sub-Dist. Gandavi, Dist. Navsari. Bounded by :- North : Plot No. A/43, Soath : Plot No. = fhmedabad
A5, East: Flot No, A'41, West : Entry, Society Road & Plot No, AG3
® Type of Possession - Physical Possession ® Details of encumbrances over the property, as known to the secured creditor, if any: None e : = Nadlad
® HResorve Price - Rs. 21,29,250- @ Eamest money to be deposited - Rs. 2,12,925/- i e = & : > Anard
MName of the Borrower & Guarantor's ;- Mr. Sureshbhai Rambhai Kanani {Borrower], Amount due - Rg. 20,793,957/~ as on 04.10,2013 -
Mrs. Naynaben Sureshbhai Kanani |{Co- Borrowar} wiith further interest, cost B axpenses Porbandare------ : , . : . * Vadodara

e i 2 . = cLh s mﬁt

Property No. 6 :- All that peece and parced of Plot Mo. B2(N TYPE), admeasunng area 70.26 sg. meters adjoining kand adm 46.23 sq mirs (Aggregeting admeaswering
116.49 5q. meters) of society known and named as 'Swastik Row House® Situatad on the land bearing Revenue Survey Mo, 208, 200, 210and 214/1; itz block no. B8
af Moje Village Mulad, Ta Dlpad Dist- Surat. Bounded as below - Morth : Adj Plot No, M/83, South ; Adj Plot Mo, /61, East ; Seciety Road, West ; Adj Land of Sociaty
Block Mo, ® Type of Possession—Physical Possession @ [etails of encumbrances over the property. as known to the secured creditor, if any; None

® Reserve Price - Rs. 6.25.750,~ @ Earnest money to be deposited - Rs. 62.575/-

Name of the Borrower & Guarantor/s - Mr. Amipara Sanjaybhai B (Borrower], Amaunt due - Rs. 31,58,075.23 as per demand riotica “Our priority is to promote natural Farming and Increase the use of Shree Anna’ (Millets)

Mrs. Manisha Sanjaybhal Amipara (Co-borrawer) & Mr. Vinodbhai Dhirubhai Gediya |Guarantor) dated 30.08. 2024 with further interest, cost & expenses A priceless treasure of Gujarati tradition, t0 ensure the exceflent hialth of citizens and the economic prosperity of Farmers
Property No. 7 - Al Thet Piece And Parcel of immovable Fraperty of Plot No 418 JAs per KJP Block Mo 280/1086/418) and Plot No 420 {As per KJP Black No. - i ' The ‘Millet Mahotsay' will serve as a strong bridge for empowering farmers &
2B01087/420) Total 2 Plots of Sociaty knownas AKSHAR VILLA moje Gam Shekhpur, siteated on the land bearing RS No 234,244 and 246, Block No 280, Viage Shekhpur The elixir of health- Sh fEe An nd buitding a healthy society - Shri Harsh Sanghavi

Taluka Kamrej District Surat in the name of Mr. Amipara Sanjaybhai B and Mrs, Manisha Sanjavbhai Amipara Hon'tie Daputy Chick Minister of Gujsrat
# Type of Possession—Physical Possession # Details of encembrances over the property, as known to the securad creditor, if any; None

® Resarve Price - Rs. 17,10.000/- ® Earnest money to ba deposited - Rs. 1,71,000/-

DATE AND TIME OF E-AUCTION : 10.04.2026 (FRIDAY) FROM 12:00 NOON TO 05:00 PM

Thiz may alsa be treated as notice o' 8{(6)/ 91} of Security Interest (Enforcement| Rules, 2002 to the Borrower(s} and
Guarantor(s) of the above said loan, about the holding of E-Auction Sale on the above mentioned data.
Far detailed terms and condition of the sale, please refer to the link pravided in bttpsfwww unionbankofindia bank.in/auction-property/viewauction-property.aspx
For Registraticn and Logen and Bidding Rules visit www. baanknet.com (PSB Alliance Pvt. Ltd.) Sd-,

Date ; 20.03.2026 Authorised Officer,
LECLRETEIRIETEIEHE  Date of Publication : 21.03.2026, News Paper Name : Gujarat Guardian (Gujarati) & Financial Express [English) LUECOE:ERR R URE

e © e © o © 00 @ oo
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